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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 602/2022

IN THE MATTER OF:
UTKARSH SINGH CHAUHAN ...APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH & ORS ...RESPONDENT(s)
INDEX
S.NO PARTICULARS PAGE
NO.

RESPONSE AFFIDAVIT ON BEHALF OF THE DISTRICT
MAGISTRATE, LUCKNOW IN COMPLIANCE OF THE
ORDER DATED 30.10.2025

A COPY OF THE SAID LETTER DATED 18.02.2026 IS
BEING ANNEXED HEREWITH AS ANNEXURE- 1

DRONE VIDEOGRAPHY SHOWING THE CURRENT
FACTUAL STATUS OF THE CHANDE BABA TALAB
AND ITS SURROUNDING REGION IS BEING
ANNEXED HEREWITH AS ANNEXURE-2
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4. A COPY OF THE SAID DPR SUBMITTED BY MAX
HEALTHCARE IS BEING ANNEXED HEREWITH AS
ANNEXURE-3

5. A COPY OF THE SAID LETTER DATED 27.02.2026 IS
BEING ANNEXED HEREWITH AS ANNEXURE-4

6. A COPY OF THE SAID LETTER DATED 18.03.2026 IS
BEING ANNEXED HEREWITH AS ANNEXURE-5

THROUGH COUNSEL
| /

BHANWAR PAL SINGH JADON
COUNSEL FOR THE DISTRICT MAGISTRATE, LUCKNOW
EMAIL-bhanwar(09jadon@gmail.com

Date: 04.04.2026
Place: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI1
ORIGINAL APPLICATION NO. 602/2022

IN THE MATTER OF:

UTKARSH SINGH CHAUHAN ...APPLICANT(s)
VERSUS

STATE OF UTTAR PRADESH & ORS ...RESPONDENT(s)

RESPONSE _AFFIDAVIT ON_ BEHALF OF THE DISTRICT

MAGISTRATE, LUCKNOW IN COMPLIANCE OF THE ORDER

DATED 30.10.2025

1 Vishak G. aged about 37, S/O S V Ganapathy lyer, District Magistrate,
Lucknow, State of Uttar Pradesh, do hereby most solemnly state and affirm as

under:

1. That 1, the Deponent in the above captioned matter, am fully conversant
with the facts of the case and is competent and authorized to swear the
present response.

2. That | state that the contents of the response have been drafted by my
counsel on my instructions, and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

SUNIL KUMAR
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BACKGROUND OF THE MATTER:

That, the present Original Application No. 602 of 2022 has been registered
on the basis of a letter petition dated 09.05.2022 submitted by the applicant
regarding the environmental degradation of Chande Baba Talab, Lucknow,
alleging issues of encroachments around the lake, declining water levels,
non-utilization of Nagwa Nala water, and the need for desilting,
afforestation, and beautification of the lake, which is spread over
approximately 36.909 hectares and holds religious and ecological

importance.

. That, the Hon’ble Tribunal vide order dated 30.10.2025 had issued certain

directions for the deponent, the relevant portion of which is mentioned

herein;

“2.We have seen the Drone Video Footage of the Chande Baba Talaband
noticed that large area thereof is under paddy cultivation. Prima Faciewe
are of the considered view that paddy cultivation in the area of
ChandeBaba Talab is inconsistent with its nature and use and is also
disastrousto aquatic culture and ecology and causes irreversible damage
toenvironment. All efforts made for rejuvenation and restoration of
ChandeBaba Talab will be a futile exercise if such activities are permitted

in thecatchment area thereof.
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3.We, therefore, direct the District Magistrate, Lucknow to takeremedial
steps for prevention of agricultural activities in the catchmentarea forming
part of Chande Baba Talab and to complete identification anddemarcation
of Chande Baba Talab as per the National Wetland(Conservation and
Management) Rules, 2017 and  erect  pillars  marking
forprohibited/restricted zone of Chande Baba  Talab  and
undertakerejuvenation/restoration work through integrated management
andconservation programmes involving engineering, hydrological,
ecologicaland social measures and submit Action taken Report to this

Tribunal by31.03.2026.

4.List on 06.04.2026 for final hearing.”

REPLY IN COMPLIANCE OF AFORESAID ORDER DATED

30.10.2025

A. REGARDING REMOVAL OF AGRICULTURAL ACTIVITIES

5. That, in compliance with thedirections of the Hon’ble Tribunal, it is

submitted that, concerning the paddy cultivation in the entire area of Chande

Baba Talab and its surrounding region, directions were issued by the District




984

Magistrate, Lucknow vide letter dated 18.02.2026 to the District Agriculture
Officer, Lucknow and the Tehsildar, Sarojini Nagar, Lucknow to provide a

current factual report regarding the paddy cultivation.

A copy of the said letter dated 18.02.2026 is being annexed herewith as

ANNEXURE-1

. That in response to afore-mentioned letter, the District Agricultural Officer
vide letter dated 23.03.2026 has submitted that the paddy cultivation has
now been removedand that at present, no agricultural activities are being
carried out on the Chande Baba Talab.Further, a drone videography showing
the current factual status of the Chande Baba Talab and its surrounding

region is being annexed herewith as ANNEXURE-2

. REGARDING REJUVENATION OF THE CHANDE BABA TALAB

. That, 1t is submitted that with regards to the rejuvenation of the Chande Baba
Talab, it is submitted that earlier efforts were made through Corporate Social
Responsibility (CSR) funds of private institutions. That, Max Healthcare,
Lucknow, hassubmitted a Detailed Project Report (DPR) before the District

Magistrate, Lucknow for the rejuvenation of Chande Baba Talab.




985

A copy of the said DPR submitted by Max HealthCare is being annexed
herewith as ANNEXURE- 3

That further, as per the DPR submitted by Max Healthcare, the total
approved restoration area is of 12 hectares, out of which, 3 hectares has
already been excavated, with an excavation depth of 1.5 meters as per the
approved specifications, which forms the foundational basin of the wetland.
That moreover, the remaining 9 hectares is to be completed in the
subsequent phases.Furthermore, as per the timeline of the DPR, the

project completion and handover would be done by the end of May,

2026.

Furthermore, the planned upcoming activities as per the DPR are as follows:
i. Completion of excavation across the remaining 9 hectares
ii. Extension of bunding along the full wetland perimeter
iii. Diversion of inlet drains to assure year-round storage, enabling
transition to a self-sustained lake ecosystem
iv. Convergence with the Forest Department and local government
bodies for sourcing native tree saplings for peripheral plantation.
v. Development of a stabilization pond for treatment of grey water
coming from the periphery households.

vi. Progressive elevation and development of the 3 island structures

- m:lu Srvastat®
Sut Adv. & N ARY
1 p WA
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10. That it is paramount to mention here that pursuant to the orders of the

District Magistrate, Lucknow, a committee was constituted to examine the
DPR. As per the committee’s report vide letter dated 27.02.2026, the
proposed quantity of excavation and the targeted depth were found to be
appropriate considering the present condition of the pond, as well as from

technical and financial perspectives.

A copy of the said letter dated 27.02.2026 is being annexed herewith as

ANNEXURE-4

C. REGARDING PLANTATION AND GREEN COVER

ENHANCEMENT

11.That vide letter dated 24.03.2026, SDM Sarojani Nagar has informed the

Deponent that 6 hectares of land has been made available to the Forest
Department officials for plantation purpose. This exercise would enhance the

green cover around the area of the Chande Baba Talab.

A copy of the said letter dated 24.03.2026 is being annexed herewith as

ANNEXURE-5
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12.Hence, this reply is respectfully submitted for kind perusal of this Hon'ble

Tribunal.

13.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

|~

DEPONENT

VERIFICATION

Verified at ), ,clcneer—  on this =4 Vday of April 2026, that the

contents of the above affidavit from paragraphs 1 to 13 are true and correct
to the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom.

SMSuourn & veritied
hefore me ‘\V
=)k

Sunil Xumar Srivastava DEPONENT

Adv. & NOTARY
cacknnw TR INDHA

T ﬁéﬁ %P“”r‘f%

wno has signed (e me
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“We therefore, direct the District Magistrate, Lucknow to take ramedia! steps for
prevention of agricultural activities in the catchment area forming part of Chande Baba 'l_'alab
and to complete identification and demarcation of Chande Baba Talab as per the National
Wetland({Conservation and Management) Rules,2017." ) .
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ANNEXURE-2
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ANNEXURE-3

1. Project Overview

The Chande Baba Wetland Restoralion Project is a collaboralive conservation initialive
aimed at resloring and revitalizing a degraded wetland in Lucknow, Ultar Pradesh. The
project is being implemented under the oversight of the Nodal Officer, Ground Water
Department, Lucknow, and is progressing as per the directions of the district administration.

Finance Partner Max Healthcare Lid
implementation Partner Vedant Traders, Meerut
Communication Partner Purva Foundation, Meerut

Noda! Oversight Ground Water Depariment, Lucknow

Approved Restoration Area 12 Hectares
Project Location Lucknow, Uttar Pradesh

Report Date March 2028

2. Governance & Administrative Approvals

2.1 District Level Review — DM Lucknow (February 3, 2026)
The District Magistrate (DM), Lucknow convened a formal review meeting on February 3, 2026, to
evaluate the project scape approved by Max Healthcare, The meeting was attended by senior
officials including:

+  Chief Development Officer (CDQ), Lucknow

. Additional District Magistrates (ADMs}

. Executive Engineer (Irrigation)

«  Assistant Engineer (Ground Water)

+  Assistant Engineer (Minor Irrigation)

.+ Project Representatives

T
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Funded by Max Healtheaie Lid | Implemented by Veda Traders, Meens
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Following deliberalions, the DM Sir directed the constitution of a dedicaled review cornmiltce 1o
ﬁnal!ze the scope of implementation wilhin one week. The commiltee was constituted under the
Chairmanship of the CDO, Lucknow, comprising:

« DC (VB RAM G)

« Executive Engineer (Irrigation)

« Assistant Engineer {Minor Irrigation)

» Assistant Engineer (Ground Waler)

2.2 Committee Review — CDO Lucknow (February 10, 20286)

A follow-up meeling was chaired by the CDO, Lucknow on February 10, 2026. All commitiee
members, including the BDO (Sarajini Nagar) and representatives from Vedant Traders, were
presgnt. The committee reviewed and deliberated upon the scope of work and budget allocation in
detail. Key outcomes of the meeting:
- A final implementation scope formally evolved and approved by the committee.
) Tt)g project cost approved by Max Healthcare was endorsed by the committee as the
minimum cost required to execute the approved scope.
- CDO Sir instructed formal communication of the approved'scope to Max Healthcare and
Vedant Traders, Meerut.

2.3 Final Approved Scope of Implementation
The approved implementation scope as directed by the district administration committee includes:

- Restoration of 12 hectares of wetland area

» Excavation to a depth of 1.5 metre.

« Bunding construction along the wetland periphery
« Development of a stabilization pond to address the grey/black water entry to the constructed

wetland
« Development of 3 island structures within the Chande Baba Wetland

2.4 Tripartite Agreement

A tripartite agreement will be formalized between Max Healthcare Ltd (Finance Partner), Vedant
Traders, Meerut (Implementation Partner), and the concerned Local Government Institution. This
agreement defined the broader scope of work and included provisions for the formal handover of
the restored site to the respective local government institution upon completion of implementation.
The Gram Sabha proceedings about the mentioned agreement was formally conducted on

February 11, 2026, by the villagers.

3. Current Implementation Progress

The project is currently in active implementation phase. Significant on-ground progress has been
achieved as of March 2026.

Funded by Max Heallhcare Lid | Implemenied by Vedanl Traders, Meerul Page
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Land Excavation ~3 Hectares Out of 12 Ha apprived scape
Excavation Depth 1.5 Metres AS per approved speclications
Bunding Infrastructure ~200 Metres Boundlary mhankient croated
Island Structures 3 Islands (Base Level) Shurelures lo he olovated hnther
Diversion Drain Linkages In Planning By Vadant Tradeis

Peripheral Plantation Convergence Forest Depl. engagament algoiiy

3.1 Excavation
Approximately 3 hectares of land have been excavated to a depth of 1.5 metres, forming the

foundational basin of the wetland. The excavation is proceeding in alignment with the committee-
approved restoration specifications, with the full 12-hectare extent to be completed in subsequent

phases.

3.2 Bunding Infrastructure
Approximately 200 meters of bunding infrastructure has been constructed along the wetland

boundary, forming an elevated perimeter embankment. This bunding is a critical structural element
for water retention and will also serve as the base for future dense peripheral plantation to secure

the ecological houndary.

3.3 Island Development

Three island structures have been created at base level within the wetland area. These islands are

designed to serve as ecological refuges for birds, amphibians, and other wetiand-dependent

wildlife. The dimensions and elevation of these islands will be progressively increased as the overall

wetland project develops.

3.4 Planned Upcoming Activities
. Completion of excavation across the remaining 9 hectares
. Extension of bunding along the full wetland perimeter

. Diversion of inlet drains by Vedant Traders to assure year-round water storage, enabling

transition to a self-sustained lake ecosystem

.+ Convergence with the Forest Department and local government bodies for sourcing native

tree saplings for peripheral plantation

+ Development of a stabilization pond for treatment of grey/black water coming from the

periphery households
- Progressive elevation and development of the three island structures

Funded by Max Healihcara Lid | implemenied by Vedanl Traders, Meerut
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Chande Baba Wotland Restoration Project | Progress Report — March 2026

4. Water Holding Capacity & Groundwater Recharge Potential

Th‘e following projeclipns have been calculated based on the UP-Groundwaler Recharge Approach,
using paramelers derived from the final approved project scope (12 hectares, 1.5 metres deplh)

TR

1,20,000 sq. m. 12 Heetores

Design Depth 3 Motres Finol progect speaification
(inctuding bundmiy hoiglit)

Volume {Water Holding Capacity) 3,60,000 cu. m. Surface Area = Depth

Total Annual Recharge Potential 4,32,000 KUAnnum  Rainfall Avg. = Yol x 372 (40%
Coofl)

Nole. Calculations formulated using the UP-Groundwater Recharge Approach with a 40% runolf
coefficient based on average rainfall dala

5. Technical Design & Methodology

5.1 Boundary & Bunding

The construction of an elevated boundary bund forms the first phase of the physical resioration.
The bunding creates a contained hydrological unit and prevents encroachment, Dense plantation
along the periphery will be established in convergence with the Forest Department and other local
government bodies to source native species saplings. This ecological buffer will reinforce the
wetland boundary and contribute to long-term environmental resilience.

5.2 Inlet Diversion & Water Management

Diversion drain linkages around the wetland periphery are to be undertaken by Vedant Traders. By
redirecting inlet flows, year-round water storage will be assured, facilitating the gradual transition of
the restored wetland into a self-sustaining lake ecosystem.

5.3 Island Development

Three islands have been established within the welland at base level. These will be progressively
developed to create elevated landmasses providing nesling and roosting habitats for migratory and
resident avifauna, and refuge zones for other wildlife. Island development will be scaled with the
advancement of overall site restoration.

6. Expected Project Outcomes

Upon full implementation, the Chande Baba Wetland Restoration Project is anticipated to deliver
the following environmental and community benefits:

Funded by Max Healthcare Ltd | lmplemenied by Vedan Traders, Mecral Pane
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ap_ Chande Baba Welland Restoration Project | Progross Repart - March 2006
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Restored wetland hydrology with improved water relention, seasonal floading patterns, and
enhanced groundwater recharge

Enhanced biodiversity, including recovery of nalive bird, fish, amphibian, and aquatic plant
populations

improved water quality through natural filtralion — reduced nitrogen and phosphorus load,
lowered sedimentation, and decreased pollutanls

Revivatl of degraded habitals including reed beds, marshes, and flood plains critical for
migratory species

Prevention of illegal encroachmenls by restoring natural wetland contours and managed
water flow

Increased carbon sequestration through heallhy wetland soils and vegetation, contributing to
blue—green carbon sinks

. Key Stakeholders

FTEE BTN T e L

Max Healthcare Ltd Corpaorale / Privale Seclor Finance Partner

Vedant Traders, Meerut Private Seclor Implementation Partner

Purva Foundation, Meerut Civil Society / NGO Community & Communication
Partner

Ground Water Dept., Lucknow  District Administration Nodal Oversight Authorily

DM Office, Lucknow District Administration Scope Approval & Direclion

CDO & Comnittee, Lucknow District Administration Final Scope Deliberation &
Approval

8. Project Timeline & Expected Completion

The project is being implemented at a steady pace with active deployment of machinery and
manpower on site. Based on the current rate of progress, the Chande Baba Wetland Restoration

Project is expected to be fully accomplished by end of May 2026,

Funded by Max Heallhcare Lid | Implemenied by Vedant Traders, Meerut
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a. Site Photo Documentation

I'he following photographs document on-ground progress at the Chande Baba Wetland site,
capiunad belween 25 February 2026 and 14 March 2026,

Photograph 1 — Site Demarcation & Boundary Marking (25 Feb 2026)

On-ground marking of the welland houndary at Sarojini Nagar, Lucknow (Lat. 26.716498, Long:
B80.793591). A worker demarcates the excavation alignment using lime powder — the first physical
slep of the restoralion, eslablishing the perimeter of the 12-hectare welland area.
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Photograph 2 - Excavation Commences: Site Inspection (26 Feb 2026)

z;gja‘e\’c;:sgr;z\i?:a“ves of Vedant Traders conducting an on-sile inspection alongside the
chowina di Inery at project site, Lucknow. The initial excavation zone is clearly visible,
g disturbed earth and the commencement of basin formation.
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Photograph 3 — Active Excavation Works (26 Feh 2026)
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A hotograph 4 — Wide-View of Excavation Progrosy

r’
IR TR

Aowide-anglo viow o Bio JGI Gaeavitar o vaork acrone the opon wetnd site, The enage ol
O sl of theevestoration ara and e excavisten matarianl being piled an bunding Heng the
et Cleaaly visiblo along the righl adqja ol the Irame..

l

SUNTL KUM \
D sey ﬂ oy
= NQTAR = }
A e

Funded by Max Heolthcare Lid | implemented by Vedanl Traders, Meciual Page

CE Scanned with OKEN Scanne




1001

-'“"',”,,_",,,qulmnlI'hmlmnlluu!'mjuljl | PR Hiagatart P by S,

ehotograph b« Butding nlrastracture Establiohod (12 Mar 2026)

View ab e cataplotod Tamdlg vinbaikamont al tho projoct gils (12 Maech 2020) Tho ol
snthon band fore cownll-dohned porimeton, withe cidvontg viglble o tHio bisso 1o inansge dranagn
:\|-|Hm-f.|ln eily SO0 motons of Bonedingg of (il stondand B hoon congtrnetod a of the ceport rhiskes

033 pm

“ i

n202618;
._Gadaﬁ!/an kheraf

SUNIL hu \1

SRIY ?_.1?
UC}G\O\\

fag. No. 31672008

Fuiien by Max Hattheae Lid | Bimplomentod by Vedanl Troders, Moeiul Page

(¥ Scanned with OKEN Scanne




1002

HEOTAR IR <
K il Hatgy Vy"u.nul ettt athon |

{u?'.\ Toject | 'rem o, apent -~ B Iy 20000

Photograph 6 -
araph 6 Hled-Up Excnvation witl Hloavy Machinary (14 Mar 2026)
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